
 

 

 

 

 

 

 

Tripura Motor Vehicles Rules, 1991 
(As Amended upto 11

th
 Amendment dt. 10.01.2025) 

































































































































































































































































































































No. 593                   Registered No. N. E. 930.

 TRIPURA    GAZETTE

Published by Authority

EXTRAORDINARY ISSUE

  Agartala, Friday, March 5,  2021  A. D., Phalguna 14,  1942  S. E.

No.F.31(1)-Trans/2011(P)/1351-1451     Dated, Agartala, the 2nd March, 2021.

GOVERNMENT OF TRIPURA

TRANSPORT  DEPARTMENT

NOTIFICATION

Printed at the Tripura Government Press, Agartala.

PART--I--  Orders  and  Notifications  by the Government of Tripura,

The High Court, Government Treasury etc.



GOVERNMENT OF TRIPURA
TRANSPORT DEPARTMENT

No.F.14(1)-TRANS/2023     Dated, Agartala, the 8th January, 2025.
NOTIFICATION

No. 74                                                                                                Registered No.  N. E. 930.

   TRIPURA         GAZETTE
Published by Authority

EXTRAORDINARY  ISSUE
Agartala, Friday, January 10, 2025 A. D. Pausa 20, 1946 S. E.

PART-- I--Orders and Notifications by the Government of Tripura,
     The High Court, Government Treasury etc.
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2Printed at the Tripura Government Press, Agartala.


